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; D'”E'WK”M”KVQ%mrMm e SITA RAM Y ADAV
geszA" ....... years, belonging to %lmvl\d"a""%_‘p%

service and presently working as Ag-0~ i 5o AATRA e A O S e e i

glve hereln below the details of the assets (immavable, movable, tank balance, etc.) of

Mo myself, my spouse and dependants*:
.J\ A.  Datails of movable assets

(Assets in joint name Indlcating the extent of joint cwnership will also have to be

given)
5r. Description | Seif Spouse Depecndant-1 | Dependant-2 Depandant-3 |
Ho, l‘darm:(ip}ﬂ;1 Namsa Name Etc. Name
(I) | Cash G4 . 0 .
e RARD kanpoiprpq Veindie | Siellusets
- ' (i) | Deposits in B 9@‘@5
Bariks, Financlal | S - =
Institutions And =D
Non-Banking 6,0530 g I e = S
Financial ‘-‘g"{;‘,c
Companies b i.;;‘,m‘
(iily | Bonds, ! i
Debentures and
Shares In — —— b — —_—
companies

-0 L3 i i ol 3
_.—j~ir2‘_"(a {(Iv) | Other financlal
2 Institutions, o, pD ”}”
E 5 gr,aﬁ""%ﬂ 204!

NSS, Postal

SB) Lr/
vings, ¢ e
g:iiéic?s, eLt]cc }l;; /’fz, Plé,jf—c:y ljll)ﬂ f'?}’ 5“0,5::"%/_ :

{(v) [ Mator Vehicles |S

etalls o "'43 o7, . ("'\ﬁ’ L ’f;/?"m
Sgaltte,l eté.) IE){”O % ‘,91;’; m"’ﬁlwg ifﬁb Mﬂ%'c

\3

PAMS :

{vi) | Jewellery (give ol

details of {nal gg[ ] K2 g Grold. 1S3 vf(‘é‘gg

weight and ol — 90/ O,f"’c g},,,,,y o®

valug) ,‘50‘900/;}", ! W"‘"" vud
(vll) | Other assets,

such as values -— — — (T —

of claims / ; I

interests
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock \

Exchange in respect of listed companies and as per books in the case of non listed

companles should be given.
* Dependant here means a person substantially dependent on the income of the

employee.




B.

also have to be indicated]

D f o

[Mote: Properties in joint ownership in

dicating the extent of joint ownership will

Sr.
No,

Description

Soif | Spouss and:
ame

Depeondant-1

Dependant-2
Name

Dependant-3
Ete, Name

: nNamae(5)

()

Agricultural Land

- Location{s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

3
o
=

Y

—

—

()

Non-Agricultural Land
- Locatlon(s})

- Survey number(s)

- Extent (Total
measurement)
-Current market value

Gl

lﬁd”

(iii)

Bulldings {Commerdial
and residential)
Location(s)

- Survey /fdoor
number(s)

- Extent (Total
measurament)

- Current market
valua

S
Rary
2

()

Houses / Apartments,
etc.

- Location(s)

- Survey /fdoor
number(s}

- Extent (Total
measurement)

~ Current market
value

P

A

"

Others (stich as
interest In property)

B

R

X

(2)

i glve herein below the details of my liabilities

institutions and government dues:- .
[Note : Please give separate details for each item)

/ overdues to public financial

Amolnt outstanding as

5r. rﬁscﬂpﬂon Name & address of Bank /
Ro, Financial Institutions{s) / ON sornnsrrinsmstrsssmmas
o Department (s} E
(2) {1} Loans from Banks T
{il} Loans from ffnancial 2
institutions e e
(lil) Government Dues:
(a) dues to departments
dealing with government e —_—
accommodation ;
(b) dues to departments ‘
dealing with supply of e et
water i % 2 i
{c) dues to departments
dealing with supply of ;
electricity e { s
1 v




(d) dues to departments
deallng with telephones

(e) dues to departments
dealing with government -
transport (Including p————
aircraft and helicopters) .
(F) Other dues, if any Loret

(b) (1) Income Tax !ncluding E

surcharge [Also indicate
the assessment year upto 20 ')9

which Income Tax Return
o - A

flled. Give also Permanent
Account Number (PAN}] s
(1) Wealth Tax {Also
Indicate the assessment
year upto which Wealth
Tax return filed.]

(ii1) Sales Tax [Only in
case of proprietary

| business] g
(iv) Property Tax

C. _Parsonal Detajl

‘}é’F}'PRANND. = 918 BLA-\00S |
Gender - m (M/F)

Date of Birth SRR [9 [';HH (DD/MM/YYYY)

Class/Grovp: idxi (A/B/C)
Cadre i [ Lo Lﬂ,%lS!o\,hve A%tmbly MMJ

(Full Name e.g. B.AS.-Blhar Adminlistrative Servi

B.5.5.- Blhar Secretarlat Service etf:.)

Home District - [ chfku bmu‘ J

I hereby declare that the above details are true to the bast of my

knowledge and belief.
'n& §
Signature .. %—Z h K e

‘QG:P'VLGI Name of Employee: mQQn &mw“\/
Place!..... . : Designation:.... ’BFSB i ..
pate. & (?I Department: Bll‘\g}i ¥, (CiJLd’W mf

Note: Please sign each page of the declaration. Asset declaration form
. must be in A4 size white paper with computer typed (single side)
in prescribed format.




